SCHEDULE I
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
PRABHAT FORGINGS PVT LTD

1. |NAME OF CORPORATE PERSON PRABHAT FORGINGS PVT LTD
2. |DATE OF INCORPORATION OF CORPORATE 11-02-1980
PERSON

AUTHORITY UNDER WHICH CORPORATE PERSON [Registrar of Companies- Chandigarh
IS INCORPORATED/ REGISTERED

(%)

4. |CORPORATE IDENTITY NUMBER / LIMITED U28910PB1980PTC004135
LIABILITY
IDENTITY NUMBER OF CORPORATE PERSON

5.  |ADDRESS OF THE REGISTERED OFFICE AND LZS%%IMODIELDTOXV&B%HW]E;QZ
PRINCIPAL OFFICE (IF ANY) OF CORPORATE RO AD,’SJUDH% AQI A PUTE’J A%Fjl 41002
PERSON

6.  [LIQUIDATION COMMENCEMENT DATE OF 215" AUGUST, 2021
CORPORATE PERSON

7.  [NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE [MR. PARMINDER SINGH BATHLA,

NUMBER AND THE REGISTRATION NUMBER OF  [SCO-6, 3RD FLOOR, FEROZE
R GANDHI MARKET, LUDHIANA-

141001

LIQUIDATOR EMAIL:-bathla7@gmail.com

(M) +91 9814117434 / +91 9216502700
IBBI REGISTRATION NO: IBBI/IPA-
002/IPN00217/2017-18/10669

8. |[LAST DATE FOR SUBMISSION OF CLAIMS 20™ SEPTEMBER, 2021

Notice is hereby given that the Prabhat Forgings Pvt Ltd has commenced voluntary liquidation
on 21% August, 2021.

The stakeholders of Prabhat Forgings Pvt Ltd are hereby called upon to submita proof of their
claims, on or before 20" September 2021, to the liquidator at the address mentioned at Sr. No. 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 21* August, 2021 CS Parminder Singh Bathla
Place: Ludhiana . Liquidator
IBBI Registration No: IBBI/IPA-

002/IPN00217/2017-18/10669




SCHEDULE |

: FORM A

3 PUBLIC ANNOUNCEMENT

- {Regulalion 14 of the Insolvency and Bankrupicy Board of India
{Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF PRABHAT FORGINGS PYT m:

1.| Name of Corporate Person Prabhat Forgings Pvt Lid

7. [ Date Gf Incorporalion of Corporate Person | 11-02-1980 -

3.| Authority under which Gorparate Person | Registrar of Companies-Ghandigarn

is incorporated/ Registered Bty

4.| Corporate identity Number/Limited Liability | U28910PB1980PTC004135

Identity Number of Corporate Person

5. | Addrass of the Reoistered Office and 123-B. Model Town, Behind Laf

Principal Office(if any) of Corporate Person{ Kothi, Gurudwara Bebe Nanki Road,

Ludhiana Punjab-141002

6. | Liguidation Commencement Date of 21st August, 2021

Corporate Person

7.| Name, Address, Email Address, Telephone | Mr. Parminder Singh Bathia,

Number and the Registration Numberof | Sco-6, 3rd Fioor, Ferazegandhi

the Liquidator Market, Ludhiana-141001
Email;- bathla7@gmail.com
(M) +91 9814117434/
+91 9216502700
IBBI Registration No: |BBI/IPA-
002/PN00217/2017-18/10669
8.| Last Date for Submission of Claims 20th September, 2021
Notice is hereby given that the Prabhat Forgings Put Lid has commenced voluntary
liquidation on 21st August, 2021.

The stakeholders of Prabhat Forgings Pyt Lid are hereby called upon to submita proof of
their claims, on or befora 20th September 2021, fo the liquidator af the address
mentionedatSr. No. 7.

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic

means.
Submission of false or misleading proofs of claim shall attract penalties.
C$ Parminder Singh Bathla
Liquidator
Date : 21st August, 2021 ¢ IBBI Registration No:

Place: Ludhiana 1BB/1PA-002/IPNOO217/201 7-13/106%

umpemmpmrw Stressed Asset Management Branch, Dethi, 4th Floor,
tenk of Barods Rajendra Bhawan, Rajendra Palce, Dethi. 110008,
(Bl > . | samdel@bankofbaroda.com 011-43026349, 41709201

PUBLIC NOTICE

dvance account BEST FOOD LTD with our Stressed Assets Management Branch -
ation of Photographs of Wilful Defaulters,

i Is hereby given to the public at large that BANK OF BARODA has declared the following
a6 as wilful defaulters, in terms of Bank's/RBI's extant guidelines, complying with the due
#8 prescribed,

EST FOOD LTD (Borrower), Registered office at: 2867/2, Sector-49, Chandigarh Housing |

CHANDIGARH | MONDAY, 23 AUGUST 2021 BuSineSS Standard

S NOTICE

Notice is hereby given that the following share

; certificates of HLE Glascoat Limited (Formerly
& x known as Swiss Glascoatl Equipments

¢ Limited) are registered in our/ my name as

mentioned below has Mave been lost, Since,

we have purchased these shares and not

traceable at my end, |/We have applied for

issue of duplicate share certificate.

Folio No. : 3574

Name of Member : Kaushik Rajyaguru

Distinctive No.s : 2334401-2334500

Cert. No.: 14570

Shares (qty): 100

Folio No. : 3578

Name of Member : Rasila Rajyagury
Distinctive No.s : 2334801-2334900
Cert. No. : 14574

Shares (qty) : 100

Folio No. : 3631

Name of Member : Mukesh Rajyaguru
Distinctive No.s : 2341401-2341500
Cert. No. : 14640 .

Shares (qty) : 100

Folio No. : 3658

Name of Member : Bhavin Rajyaguru
Distinctive No.s : 2345101-2345200

Cert. No. : 14677

Shares (qty) : 100 \

So, general public are hereby wamed not to
deal with the following securities and if
company do nat receive any objection within
15 days from the date of publication of this
notice an above-mentioned regd. Address/of
the company or to the company's R & T Agent
Link Intime India Pvt. Ltd. (B 102 & 103,
Shangrila Apts, Opp. HDFC Bank, near
Radhakrishna Chaar Rasta, Akota, Vadodra-
390020.), the company will Pracess for the
issue of Duplicate share certificate(s) in
my/our name.

Place : Rajkot Date : 22-08-2021

KIRLOSKAR ELECTRIC COMPANY LIMITED..,
Registered Offce:No. 19, 2nd Main Road, Pegnya st Stage, Phase -,
Peanya, Bengeluny - 560 058

CIN: L3HOOKA1946PLC000415, Phone: 080 28347256; Fax: W
E malt investors@¥dtoskareectic.oom; Websie: winw Kifoskareectic.com -

74" Annual General Meeting of Kirloskar Electric Company Limited

The 74th (Seventy-Fourth) Annual General Meeting ("AGM") of the members of the
Kirloskar Electric Company Limited (‘the Company”) will be held on Tuesday,
September 21, 2021 at 11:00 A.M. through Video Conference ("VC")/ Other Audio
Visual Means ("OAVM"), in compliance with all the applicable provisions of the
Companies Act, 2013 and the Rules framed thereunder and the SEBI (Listing
Obligations and Disclosure Requirements) Regulations, 2015 read with all
applicable Circulars on this matter issued by the Ministry of Corporate Affairs
("MCA") and the Securities and Exchange Board of India ("SEBI"), to transact the;
business set forth in the Notice ofthe AGM.

In view of the massive outbreak of the COVID-19 pandemic, social distancing is a
norm to be followed and in compliance with the provisions of the Companies Act,
2013 (“Act”), SEBI (Listing Obligations and Disclosure Requirements) Regulations,
2015 (“SEBI Listing Regulations”) and MCA Circulars, the AGM of the Company is|
|being held through VC / OAVM. Hence, Members can attend and participate in the
ensuing AGM through VC/OAVM.

The Notice of the 74th AGM along with the Annual Report for the Fnanmal Year
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BCL Industries Limited
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